' ) j\, , ya) BY Fr
©F we \L S '\)0' 5(‘£> //U\ & /J K N
iphic - COMPLAW . T T e o vt . \
HW&T/ No. A-12013/1/99-AD.11 T Ho _ e
i Telephone No........; 338.9785 e
WRT GEHR : k |
GOVERNMENT OF INDIA \

faftr, = stk vt @1 Harag
MINISTRY OF LAW, JUSTICE & COMPANY AFFAIRS
A HRY Ry
DEPARTMENT OF COMPANY AFFAIRS
gfedt AifT, ‘g’ @oe, Wt aas
5TH FLOOR, ‘A’ WING, SHASTRI BHAWAN
ST TS yE* AT, =1f Rkt~ 10001

DR. RAJENDRA PRASAD ROAD, NEW DELHI-110001

e Dated......01.10.1999. .

> 0 The Regional Director,

Y ) /,,;.4\"\ Department nf Company Affairs,
é%\\ ' Mumbai/Calcutta/Chenna {/Kanpur,
\

|
\

Sub: Absorption of Company Paid Staff of the Offices of Official
Liquidators against Group 'C' posts in tne subordinate offices of
the Department of Company Affairs on the lines of scneme devised in
1978 - Supreme Couri's Judgement - regarding.

Sir,

dated 27.08.99 (copy enclosed) on the subject mentioned above and to say that
further action in the matter of absorption of the Company Paid Staff in regular
Government service may please be taken on the following lines:-

(1) Only such Company Paid Staff of the offices of the Official
Liquidators shall be elibible for regular absorption:

(a) Who were in position as on 27.08.99, and
(b) Who possess the requisite educational qualifications laid

down in the recruitment rules for the post against wnich
- they are to be absorbed.

The Regional Directors, in their capacity as Heads of Departments,
may consider the relaxation of age limits in deserving cases in
accordance with the general instructions existing in this regard.

(1] The Company Paid Staff can be absorbed against only 50% of the
existing and future vacancies in your region in Group 'C' posts
which, as per recruitment rules, fall under direct recruitment
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quota. Fgr instance, there is hundred per cent direct recrui tment
to the posts of Lower Division‘Clgrks; &ceordingly; 50% of the
existing and future 'vacancies of Lower~Divigian: Clerks in your
region can pg utilised  for absorbing the Company Paid Staff.
Further, the postg of Upper Division Clerks, gg per recrui tment
rules, ara to be filled up entirely by Dranction; therefore, therg
can be np Possibility ofp absorbing Company Paid Staff i, the grade
of Upper Divigion .Clerks, In the cass of Junior Technica]
Assistants 50§ of the vacancies, according to the recryi tment
rules, are to pg filled up by pramotion and the remaining 50% by
direct recruitment. p tphyg €ase, therefore, 25% of the vacancies
In the grade pp Junior Technical Assistants can pg utilised for
absorbing Company Paid Staff, ‘The broportion of vacancies ip other
Group 'cr grades may similarly be worked out,

111 The Canpahy Paid Staff, who were in position on 27.08.9y; will be

(3) Official Liquidator of thg office the Company Paid Staff of
which is to be Screened - Member '

different representativeg for the different regions. The place,
date and timg of holding m ting(s) of the~Selection Commni t tee may

~-orbing the pergong recagnandsd far Eliéfhuti'ci ted vacancies Will arise only i

and:that mere racqmendation of the
ompany Paid Staff for being

| vacancfes actually oceur by 31.12 20005 -gnd: t

Contd, ..
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i A quarterly report beginnin

to the Headquarters indicatin
been absorbed in regular Gover

8 with the quarter ended 31.12.99 may be ser

8 the extent to which the Company Paid Staff ha
nment service.
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